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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 05.02.2020 (WEDNESDAY) 

COURT IV 

10:30 AM 
 

 

   In the Court of Hon’ble Mr. Justice Jarat Kumar Jain, Member (Judicial), Hon’ble Mr. Balvinder Singh, Member 

(Technical) and Hon’ble Dr. Ashok Kumar Mishra, Member (Technical) 

 

  For Orders 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.      Comp. App. (AT) 

No. 91 of 2019 
 

M.Chandra Sekhar Rao & Ors. 

Vs. 

MPR Refractories Ltd & Ors. 

Dhruv Gupta  Anshuman Sharma-

(R1, R2& R5) 

   

  For Admission (After Notice) 

2.      Comp. App. (AT) 

No. 299 of 2019 

 
 

S.P. Velumani & Anr. 

Vs. 

Magnum Spinning Millss India Pvt. Ltd. 
 

K.S. Ravichandran, 

S.Manjula Devi 

B. Ragubnath 

 

  For Hearing 

3.      Comp. App. (AT) 

(Ins) No. 530 & 

700 of 2019 
 

Part Heard 
 
 

Vijay Kumar V.Iyer. 

Vs. 

Bharti Airtel Ltd. & Bharti Hexacom 

Ltd. & Ors. 
 

Misha  Ramakant Rai-R2 

Raunak Dhillon-

R3&4 

4.  Comp. App. (AT) 

No. 182 of 2019 

 

Thangam Metal Cans Pvt Ltd. & Anr. 

Vs. 

R. Srinivasan& Ors. 
 

With 

Shantanu Singh  Ravi Raghunath 

(R1), 

Ganesan (R2) 

5.  Comp. App. (AT) 

No. 220 of 2019 

 
 

Balaji Inimai. 

Vs. 

R. Srinivasan & 12 Ors. 

Bhargav R. Thali  Ravi Raghunath-

R1&2 

6.  Comp. App. (AT) 

(Ins) No. 306 of 

2019 

 

 

Pradeep M.R 

Vs. 

Ravindra Belayur R.P. of Merchem Ltd. 

& Ors. 

With 

Kartik Malhotra K .V balakrishnan-

R1 

R S Lakshman-R2 

Akshay Gupta-R3 

7.  Comp. App. (AT) 

(Ins) No. 307 of 

2019 

Merchem (India) Pvt. Ltd. & Anr. 

Vs. 

Ravindra Belayur,R.P. of  Merchem Ltd. 

& Ors. 

With 

S.Santanam 

Swaminadhan  

K .V balakrishnan-

R1 

R S Lakshman-R2 

Akshay Gupta-R3 

8.  Comp. App. (AT) 

(Ins) No. 315 of 

2019 

 

P.E. Thomas 

Vs. 

Ravindra Belayur, R.P. of Merchem Ltd. 

& Ors. 

With 

Sumit Kumar 

Chauhan 

K .V balakrishnan-

R1 

R S Lakshman-R2 

Akshay Gupta-R3 
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9.  Comp. App. (AT) 

(Ins) No. 554 of 

2019 

Industrial engineering Co. 

Vs. 

Merchem Ltd. & Anr. 

 

Dharita Purvish 

Malkan  

K.V. Balakrishnan 

 

Copy to: - 

 

1. Notice Board                                                                                                             By Order 

2. Reception           

3. Record File                                          -sd/-  

4. Website: www.nclat.nic.in                                                                                    Registrar       

http://www.nclat.nic.in/

